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CENTRAL ADMINISTRATIVE TRIBUNAL,
PRINCIPAL BENCH

BA Na. 25772002 in
D.A . No.3088/2001

New Delhi, this thejgkﬁ day of Octaober, 2002

HON’BLE SHR! M.P.Ringh, MEMBER (A)
HON'BLE SHRI SHANKEKER RAJU, MEMBER (1)

M. M._Xhanna

g/0 late Sh. Ram Murti Khanns

Sr. Personal Asszistant of

HQ DG RSKE.

New Delhi. .. Appnlicant

Vargus

“Union aof India through

The Hecretary

Miniatry of Home Affairs
North Black

New Delthi - 110 001.

The Director (teneral

~Border Security Force
- Rloek-10, GO Complex
Y Fodi Road

N. Delhi - 110) 003, .. Respondents

DB DER (RBY (.‘-!RCU!./\.T!O!‘J)

Mr. Shanker Raiu, Memher (1)

The present R.OA. ig filed by the review apnlicants,

geeking review of our order dated 5.9. 2002 passed in DA

- No.3088/2001. We have perused the order dated 5.9.2002. We

dn not find any srror apparent on the face of the record or
digcovery of new material which wes not available with the
anpplinant despite due diligennce at the t?me nT  final
hearing. 1t the review applicant is not gatisfied with the
Qrder passed by the Tribunal remedy lies elaswhere. By way of
this H:A. the review appnlicant zeeks to re-argue the rase,
which is not permissihle in terms nof the provisions of Section

22 (3) (f) of the Administrative Tribunals Act, 14985 readwith

~ Order 47, Hule (1) aof CPC and also in view of the ratin laid

down hy the Hon’hle Apex Conrt in K. Ajit Bahu & Otheras v.

Union of India & Others, J7T 1997 (7) 8C 24. The R_A. ia
accordingly digmiased, in circulation.
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(Shanker Raju) (M.P.Singh)

Member(J) Member (A)
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